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BEFORE THE HON'BLE NATIONAL GREEN TRIBUNAL
WESTERN ZONE BENCH, PUNE
ORIGINAL APPLICATION NO. 68 OF 2026 (WZ)

IN
LA. NO. 209 OF 2026
Raj Kashinath Mhatre ...Applicant
Versus
Maharashtra Pollution Control Board & 10 Ors ... Respondents

REPLY OF THE RESPONDENT NO. 11

I, Sachin Waman Jadhav, Adult, Indian Inhabitant, the Senior
Administrative Executive of the Respondent No. 11 herein, [ & w
Construction Private Limited, having its registered office at 801, 8th
Floor, Pride Hulkul, No. 116, Lalbaug Road, Bengaluru — 560 027,
having been duly authorized by the Board of Directors of the Company
by Authorization Letter dated 26.04.2026, do hercby state on solemn

affirmation as under;

1. I say that the Respondent No. 11, L & W Construction Private
Limited, is a civil construction contractor engaged by Respondent
No. 10, M/s Vikhroli Business City Private Limited (hereinafter
referred to as 'Project Proponent' or 'PP'), for executing
construction work at the commercial building project situated at
CTS No. 110A, 110/11 to 37, 112E/1, 112E/3, 112E/4, 109 and
109/1, Village Hariyali, LBS Marg, Vikhroli (West), Mumbai —
400 083, Municipal Ward 'S'.

2. I say and submit that the present O.A. and the IA have been filed
making allegations primarily pertaining to alleged violations of the
conditions of the Environmental Clearance dated 12.04.2023, and
the applicable norms for dust and air pollution control at the project

site.
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I say that the Applicant has, by I.LA. No. 209 of 2026, sought
certain Interim reliefs (amongst others), and submit that the
extreme relief of staying or stopping the Environmental Clearance
(EC) and all permissions for the construction project is wholly
disproportionate, unwarranted, and liable to be rejected for the
following reasons:

(1)  The Environmental Clearance dated 12.04.2023 was duly
granted by the competent authority after due deliberation.
Suspension of the Environmental Clearance would cause
irreparable prejudice not only to the Project Proponent and
the Answering Respondent, but also to a large number of
workers and their families whose livelihoods depend on the
ongoing construction activity. A stop-work order has already
been issued by MCGM (Respondent No. 9) as fa;r back as on
08.01.2026. The answering Respondent is actively taking
steps to comply with the same. There is no need for any
additional blanket stay of the Environmental Clearance.

(1) The Answering Respondent had submitted detailed
compliance reports to MPCB and MCGM demonstrating the
steps taken. The MPCB's own site visit report dated
09.06.2026 acknowledges multiple compliance measures
now in place.

The remedy of staying the Environmental Clearance is an extreme,

irreversible step. Courts and Tribunals have consistently held that

such relief should be granted only when there is deliberate, wilful
and ongoing non-compliance that cannot be remedied by less
drastic means. No such case is made out here. The Applicant's
urgent concern about waste material on the road - pressed by
learned counsel at the hearing on 27.04.2026 in view of the onset
of monsoon - has been addressed by the Answering Respondent

through its compliance submissions to MPCB and MCGM.
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I say and submit that the Hon'ble Tribunal, in its Order dated

27.04.2026, specifically noted the allegation that construction

material 1s lying on public roads, and that waste material is causing

health hazard to local residents. The Answering Respondent
submits as under in this regard:

(i)  The photographs in the paper book were taken on or around
20.04.2026. The Answering Respondent submits that the
situation has significantly improved since then, and the
concerned authorities have been apprised of the same

through compliance submissions.

(1) The Answering Respondent has been issuing regular

directions _ to _its site_ staff to ensure that_ construction..

materials are not deposited or left on public roads, and that
roads adjoining the construction site are cleaned daily.

(111) Construction material accumulation on public roads is a
transient phenomenon arising from active construction
activity, and the Answering Respondent has put in place
systems for regular removal. This cannot be equated with a
deliberate and wilful environmental violation warranting the
extreme relief sought by the Applicant.

I say and submit that the answering Respondent has been and

continues to endeavour to comply with these Environmental

Clearance conditions. The Answering Respondent undertakes to

strictly adhere to these Environmental Clearance conditions going

forward.

I say and submit that the Applicant has submitted a lengthy

complaint history before this Hon'ble Tribunal. The Answering

Respondent does not dispute that the Applicant raised grievances

with various authorities between April 2025 and April 2026.

However, the Answering Respondent submits:




(i)

(i)

(111)
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Many of the complaints relate to the period April-
December 2025 when the full gamut of current compliance

measures had not yet been implemented.

Since the filing of the O.A. and the passing of the Order
dated 27.04.2026 by this Hon'ble Tribunal, the Answering
Respondent has intensified and expedited all compliance

activities.

The Answering Respondent submitted detailed compliance
responses to MPCB's Proposed Directions dated
15.05.2026 vide reply dated 20.05.2026. Hereto Annexed
and marked as Exhibit-“A” is the Compliance Report

submitted by the Respondent No. 11 with photographs of

the site.

8. I say and submit that the following pollution control and dust

mitigation measures are in place at the project site:

(i)

(i)

(ii)

(iv)

v)

Metal sheet/hoarding barricading: Installed around the site
perimeter. Currently being relocated in coordination with
BMC as part of an area handover process, per the layout
submitted to BMC.

Green safety nets: Building enclosed with green safety

nets/ netting for dust containment.

Anti-smog guns: Three (3) fogger cannons operational at
site, confirmed by MPCB visit report dated 09.06.2026.

Water sprinkling: Done on site, on debris/earth materials,
and on adjacent roads - acknowledged by MPCB visit
report dated 09.06.2026.

AAQM Device: Sensor-based ambient air quality monitor

installed and displayed at the main gate — confirmed by
MPCB visit report dated 09.06.2026.
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(vi)  Road cleaning: Daily cleaning of major roads by sweeping,
brooming, and water sprinkling — confirmed by MPCB
visit report dated 09.06.2026.

(vii)  Green net/enclosures on. under-construction floors:
Confirmed by MPCB visit report dated 09.06.2026.

(viii) Noise control: No heavy noise from pneumatic drilling
observed during MPCB site visit dated 09.06.2026.

(ix)  Compliance reports submitted to MPCB (reply dated
20.05.2026 and 29.06.2026) and to MCGM with point-
wise justification and photographs. Hereto annexed and
marked EXHIBIT ‘B’ is a copy of Compliance Report
_dated 29/06/2026 with the enclosures. . .- — .. . _.

9. I say and submit that the Answering Respondent is acutely aware
of concern about waste material on public roads prior to the
monsoon season, as noted at the hearing on 27.04.2026. The
Answering Respondent undertakes that all construction material
and debris on or adjoining public roads within and around the
project site shall be cleared and that adequate preventive measures
shall be maintained going forward. The Answering Respondent
also undertakes to strictly comply with the Environmental
Clearance Condition regarding Solid Waste Management
including proper handover of dry and wet waste to MCGM and
reuse of construction waste at site. Hereto annexed and marked
EXHIBIT ¢C’ are the photographs of the Compliances.

10. It is therefore prayed that, the present Original Application be

dismissed along with the Interim Application filed thereto in the

interest of justice.

Reply drawn by, p W ’
Yk

Sachin Waman Jadhav
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R. V. SANKPAL & ASSOCIATES
ADVOCATES FOR THE RESPONDENT NO. 11

VERIFICATION

I, Sachin Waman Jadhav, Adult, Indian Inhabitant, the Senior
Administrative Executive of the Respondent No. 11 herein, L & W
Construction Private Limited, above named, do hereby declare on solemn
affirmation that whatever stated in the foregoing paragraphs is true and
correct and we believe the same to be true.

Solemnly affirmed on

This 30™ day of June, 2026 ééj/’f\//

30 JUN 2056 Sachin Waman Jadhav
Explained & Identified

by us
- Before me
Al

R. V. SANKPAL & ASSOCIATES

ADVOCATES FOR THE RESPONDENT NO. 11 _iggﬁ E
SHANE CAR =

Advocats & Notary ( f india}
Reg. No 18388 PCom, LL B
33, Cliffiord House, Kadeshwar Mandir Roac
Next to Gariesh Mandir Chowk, Bandra (W*
Mumbai - 400 050, Mob. 98205 17020
MAMH ! 3477 1 2007

Notary Register |
Soriat Ng &3 RE

Date: 3 n}uu 2026

. ORIGINAL SEEN & VERIFIED
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BEFORE THE HON'BLE NATIONAL GREEN TRIBUNAL
WESTERN ZONE BENCH, PUNE
ORIGINAL APPLICATION NO. 68 OF 2026 (WZ)

IN
L.A. NO. 209 OF 2026

Raj Kashinath Mhatre ...Applicant
Versus

Maharashtra Pollution Control Board & 10 Ors ... Respondents

LIST OF DOCUMENTS
SR. NO. PARTICULARS EXHIBIT
L. A Complian::e Report sul:;u'ttedby—the “A”

| Respondent No. 11 with photographs of the

site.

2 A copy of Compliance Report dateE.T'
29/06/2026 with the enclosures

3 Copies of the photographs of the Compliances i “«C”

Place: Mumbai

Date : 30/06/2026 :
>

R.V. SANKPAL & ASSOCIATES
ADVOCATES FOR THE RESPONDENT NO. 11




L & W Construction Pvt. 1808 ~XHIBTT - ‘A’
Date: -20/05/2026

To (V\% -

Regional Officer, Mumbai ﬁ"’ ﬂ%% "_%H-"
& | AR % | ))

Kalpataru Point 2nd floor, NG Sy A
R )’ 4
Opp. Movie Max Cinema, \-i{_"‘f?_lﬁ‘_"j/

Near Sion Circle Sion (E),

Mumbai -400022

Subject: - Submission of Details of Air Pollution and Waste Management
Mitigation Measures

Ref: - MPCB/ROM/PD/2605150006
Respected Sir/Madam,

Based on the Guidelines provided by MPCB, we are providing all required provisions for
Air Pollution Mitigation Measures on Proposed Commercial Building on plot bearing
CTS No 110A,110/11 to 37, 112E/1, 112E/3 112E/4, 109 and 109/1 of Village Hariyali
LBS Marg at Kanjur (W) Mumbai.

Also, periodically we are submitting compliance to the local Municipal Ward. We have
timely obtained NOC and maintained all records for Solid Wastage Management Also
as a part of Six-Monthly Compliances we have sub submitted the detailed report to
MPCB.

We are enclosing herewith Compliance report and Photos for your reference. We
assure you that we shall Continue to maintain the Mitigation measures at site.

ke y TRUE CcopYy
anking You « W..» A
o V. BANKPAL & ASSOC:ATES 3\“ = f_\ §\w
o G o Advocates
C?«i’ﬂioeffw_ 2 B\ Maharashtra Pollution Control Board
2y )2 ~ Regional Cffice Mumbai
/’ Kalpataru Paint, 216 Floor, Near Sion Circle,

Yours Faithfully Frontof Movie Max Theater Shiv (East) Mumbai400 022

CC:-Vikhroli Business City Private Limited
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BCT Tot 24016299 1 2401508 B R LN | Weklte: wawmpch, gov.sn
No: MPCB/ROMIPDY 2E01] oo Date: 510512026

To, .

M/s. VIKHROLI BUSINESS CITY PRIVATE LIMITED

CTS No, 110A. 110/11 to 37, 21BN, 112/E/3 & 112/E/4, 109,100
Village Hariyali, LBS Marg at Kanjurmarg (W), Mumbal-400013.

Sub: Proposed directions u/s 334 of the Walter (Prevention & Controf of
Poliution) Act, 1974 & 34 A of the Alr (Prevention & Control of Pallution)
Act, 1981

Ref: 1. Consent to Establish granted by the Board on 110712023,
2. Visit of Board officials at aforesaid project site on 23/04/2028.
3. Legal Proposal submitted by SRO Mumbai-i]] , MPCB-
LEGAL___AC‘HONS~240426G1 1.

WHEREAS - me—Mah‘aﬁs'ﬁ{ra"_Péiiiﬁon Control Board has granted Consemt i
Establish ws 25 of the Water (Prevention and Control of Pailution) Act, 1674 and u/s 21 of the
Air (Prevention ang Controi of Poliution) Act, 1881 & Authorization under Rule 6 of the
Hazardous and Other Wastes Management ang Trans-bmmdary Movement) Rules, 2018,
which is valid upto commissioning of the project, subject to certain terms and conditiops,

AND WHEREAS, it was aiso obligatory on your part to provide adequate and efficient
poliution contro! devices and take adequate measures te contral air and water pollution, so as
to achieve the consentad standards,

AND WHEREAS, 1o Investigate the compliant Board officials visited your
project site on 23/04/2026 and reported the fotlowing fon-compliances.

* 1. You have not provided barricading of 25 feet figh tin/metal sheets aroync the periphery
of construction brojects.

2. You have not provided water sprinkling system during loading and unicading of
materials at the construction sites (use of stationary/ mobile anti- 5M0g guns ) to control
the air ernissions.

3. The water sprinkiing is not done on debris / earth material etc. which is prone 1o
generate airborne particulate metters at all construction sites without fail.

4. You have not installed display Board at the Main Gate, it is within the premises.

5. The Constructior and Gemolition (C & D) waste generated within the premises / site
of work is not transportod o desighaied unloading site and record of the same is not
produce

6. The ioose soil, sand, construction materials and debris not stored in demarcated
dedicated area ang nat properly barricaded, not fully covered with tarpauiing.

Daily cleaning is not carrigg out of major roads for removat of dust by using vacuum

Sweeping or water Sprinkiing, brushing. breoming and sweeping.,
-2
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7. Youhave not provided vehicle tyre wshing facility at all exit points of construction sites.

8. Dust iadder tyres of construction material carrying vehicies moved on public roads
without tyre washing, which leads to dust ernission an roads.

9. You have provided 3 nos of smog gun at site. Howsaver, one is broken and other Two
was not found in operation. _

10. Heavy noise felt in the premises due fo prieumatic drilling operation at first floor
congrete,

11. Acoustic enclosures are not provided to Compressor operated on dissel.

NOW THEREFORE, in the exercise of the power confirmed by the Board upon me w/is
33A-of the Water{Prevention-&Controtof Pallution) Act-1974-& uls 314 of the Air (Prevention™
& Control of Pollution) Act, 1981 following proposed direction are issued against your project
as to,

1) Why stop work order shall not be issued to ongaing construction activity?

2) Why the competent authorities shall not be direcied to disconnact water &
eleclricity supply to stop your construction activity?

3) Why legal attion shall not be initlated against your construction project for
violations of various Environmental enactmenis?

You are hereby given an opporfunily to respond within 7 days from issuance of these
directions, failing which, MPCE wilt initiate further legal action against your project without
giving any further notice in accordance with the provisions of the Water {prevention & Control
of Pollution) Act, 1974 and Alr (Prevention & Control of Pollution) Act, 1981, which please
note,

For & on behal_f of MPC Board

(Sujit Dholam)
Regional Officer, Mumbai

Copy submitted to.- .
Regional Officer (BMW), MPC Board, Sion, Mumbai - for information,
Copy to: '

1) Sub Regional Officer, MPC Board, Mumbai -1, - He is directed 1o serve copy of
direction to PP, take necessary follow-up towards compliance of the direction and
submit action taken report.

2) Master File,
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| Sr. Ne. - Type of Work B
| Metal sheets around the periphery of construction Site.

[

v" We are handing over the area of BMC and as part of this process, we are removing the

hoarding sheets from the existing location and relocate them inside as per the layout
shown in the attached drawing.
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Typé EWE o

1 Metal sheets around the periphery of construction Site.
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Foroine sy | W CONSTRUCTION PVT LTD

To,

The Assistant Engineer (B.P.)

Office of the Dy. Chief Engineer (B.P.), ESIF
Paper Mill Compound, 1.BS Marg,

Vikhroli (West), Mumbai ~ 400083

Subject: Submission of Compliance Report for Air Pollution Measures and Waste Management
for the complaint letter from Raju Mahire, dated 18 May 2026

Proposed Commercial Building

Plot Bearing CTS No. 110A, 110/11 to 37, 112E/1, 112E/3, 112E/4, 109 and 10%/1 of Village
Hariyali, LBS Marg, Kanjur (West), Mumbai.

Respected Sir/Madam,

With reference to the subject letter dated 18 Nay 2026, and your acknowledgement copy dated 08 June
2026 received through Vikhroli Business city on 26 Junc 2026. We hereby submit the compliance
details regarding the Air Pollution Measures and Waste Management mentioned in the subject letter:

We confirm that all the preseribed measures for air pollution control and waste management have been
implemented at the project site, such as;

Concrete paving around tree bases.

Project Display Board.

Environmental cleanliness and housekeeping.
Environmental compliance monitoring.

Immediate corrective actions taken, wherever required. -

We have also submitted the relevant compliance reports to the 'S' Ward Office and the (MPCB)
earlier.

We assure you that all the prescribed environmental mitigation measures shall continue to be
maintained and complied with during the execution of the project.

Thanking you.

Yours faithfuolly,

L &'W Construction Pyt Ltd. (§ 3FWR) A LS|
29 JUN 7026

CC: Vikhroli Business City Pte Ltd

. \% |
| £2,23,23, 0%, T4 RER0

TRUE COPY

hfedl

ANKPAL & ASS
V.S AvocaLES

OCIATES




Date ; 18.05.202G

1. Maharashira Pollution Conltro! Board

{MPCB), Sion.

\/'/T he Commissioner,

Municipal Corporation of Greater Mumbat
(MCGM)

3. The De’pﬂty Municipal Commissicner

(Environment and Cllmale Change)
MCGM.

4. The Dy Chief Executwe Engineer.

. (Building Proposal),
Easlem Suburb, MCGM V‘khroll

The Execulive Engmeer (Buﬂdlng Proposal),
Eastern Suburb, MCGM, , Vlkhroll

} B Suh Englneer. "S" War_d

_ (Building Praposal),
Easlern Suburb MCGM Vlkhroh

? The Ass[stant Commlss[oner

g Ward MCGM Bhandup.

' 8 Asst. Engineer (Eullding and Faclory}
MGGM "S" Ward Bhandup

-Q Ga'rden Dépaﬂment. s

MCGM ‘S’ Ward Bhandup

10 Stale Enwronmenl |lﬂpdcl Assasmuen\ Authorlty

(SEIM) Maharashira, Matralays,
Mumbai -400 021 '




Subject: Complaint Regarding ile
Tree Base and Continy
Froject Proponent i.e, Vikt

gal Pouring of Concrele Around
ed Environmental Vielations by

Wroli Business Clty Private Limited
/L & W Conslruction P, Lid. at Commercial Buitding Site

Situated at CTS No.110A, Village Hariyall, Taluka Kurla,

Gandhi Nagar, L 3.3, Marg, Vikhroli {Wesl), Mumbai —
£000B3, within Municipal Ward 5",

Ref : Before the Hon'ble Naticnal G
Weslem Zone Bench &0 Pine
Original Application No. €8 of 2026

reen Tribunal

Mr. Raj Kashinath Mhatre
Versus

Maharashira Pollution Control Board & Ors. .

. Applicant

Respondents

Respected Sir/Madarm,

l'am constrained to address the prasent co
several earier complaints regarding th
violations, public nuisance, and non-co
above-mentioned Project Proponent des:
made by me since April 2025,

mplaint in continuation of my -
€ contirved environmental
mpliance “commitied by the
pite repeated representations

Since no effective aclion has been initiated
against the Project Proponent,
Hon'ble National Green Tribunal,
Original Application No. 68 of 2
dated 27.04.2026, has been ple
directed the Respondents 1o fifle

by the concerned authorities -
| was constrained to ‘approach -thé .

Western Zone Bench at Pune by filing .
026. The Hon'ble Tribunal, vide order -
ased 10 admit ihe said Application and .-
their replies, ' '

However, instead of com
obligations, the
activities and oo
EMvironmental r

Plying with environmental norms and statutory
Project Proponent has accelerated the construction
nlinues to commit violalions with complete disregard to
egulations, municipal guidelines, and public safety.

| wish 1o bring to your immediata
ilegally poured araund the bas

notlea thal concreleleament has been
elroct aren of ireag siluated near Gandhi
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Photographs avidencing the said violalions are annexed herewith as
Annexure - A {Colly).

{ further state that the Project Proponent has also failed to display the
mandatory project name board/signage at the construction site
containing details of the Owner, Architeci Name, RCC Consultant
Name, File Number, 100 Dale. Non-dispiay of such informalion
deprives citizens and affecled persens from knowing lhe parliculars of
the project and from approaching the concerned authorilies regarding

viglations and grievances.
~The aforesaid act is highly ' detrimental to the health, growth, and
survival of the trees, as covering the ool Zone with concrele-obstructs ——
absorption of water, prevenls proper aeration, and restricls the natural” -
growth of roots. Such actions are lkely to weaken and eventually’
" "destroy the trees and are conlrary to environmental protection norms,
municipal circulars, and tree preservation guidelines. .-
1 further appears that the concreting work has peen‘carried sut without”
maintaining the mandatory open soil space surrounding the tree trunks, -
thereby causing irreversible environmantal ,_d_a_rjxage} unliggs im mediate

corrective action is- undertaken. _
further siate that, as-spedﬁqally_ poipi_éd‘oﬂt.in Ori_girigil'hppli'qation‘t\i_o.
68 of 2026, the Project Praponent. continues (o: violate various.
environmental and municipal regufations. The latest’ photographs
,eyidencihg {he said violations are annexed herewith as Annexure — B.
(Colly) for your teady reference and necessary action.
In the clrcumstances, I once again call upon’ your good c_i_fﬁce‘-i_o\
immediately: ) R : R
1. Conduct an urgent site inspection;
2. Remové-':iﬁét.cb;jg;(a__idr’:eﬁieht surr_ound'ipg:‘ :,l_h'e wree ‘bases
forthwith; -~~~ ~ R o

3. Initiate strict, |egal'and: enforcement aclio'n'agaihst the Pr_oject

Propanent forthe aforegaid violations;”




4, Ensure compliance wilh envirenmanlal norms, MPCE guidehngs, ~

TGN circulars, and Iree preservalion regulalions; and

5, Take immediale remadial measures in the  interest of

_',‘ : cavironmental protection, public health, and public safety.
F ;" i . !
] Kindly treal the maller as exlremely urgenl and lake immediale |
, = necessary aclion in accordance willt law.
lps
=2 ':T‘ Yours faithfully,
= el

it

i

: Y S
e //
B

Raj Kashinath IMhatre

Mabile No.: 8833000780

Residing at: Parvati Prasad,

Kopargaon, Dombivli (West),

Taluka -- Kzlyan, Districl — Thane, 421202

R

i
Y

&

Enclpsures ¢

1. Annexure - A {Colly} — Photographs showing illegal pouring of . B
cencrete around tree base, oo T

2. Annexure— B (Celly) — Pholographs showing continued
environmental and municipal violations by the Project
Proponent
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BEFORE THE NATIONAL GREEN
TRIBUNAL

WESTERN ZONE BENCH, PUNE
ORIGINAL APPLICATION NO. 68 OF

2026 (WZ)
(Under Section 18(1) read with Sections 14,15 & 16 of the
National Green Tribunal Act, 2010)

Raj Kashinath Mhatre ...Applicant
Versus
Maharashtra Pollution Control Board & 101 Ors

... Respondents

FRETL LA AL AR ALLERRRRREAEERRRRRATR LT AT A b dhhdhs

REPLY OF THE RESPONDENT NO. 11

FhFTITRAEIRERRTE R RN RTRRRRRNARRRRLLRRR R AL TR LR

DATED THIS 30™ DAY OF JUNE, 2026.
30 JUN B

R.V.SANKPAL & ASSOCIATES
(MAH/1065/1994) 0.S. NO.10583

ADVOCATE CODE NO. 14507
ADVOCATES FOR THE RESPONDENT NO. 11

Fort . Office No. 2, 2»4d Floor,
Beaumon Chambers,
Nagindas Master Road, Fort,
Mumbai - 400 023.

Mobile : 98206 09773

Email 1 rvsal994iiemail.com

Website : www.rvsankpalassociates.com



